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three factors are there and the present
rate which 1s being discussed in the
negotiations is much higher.
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DR. K. L. RAO : 1t is true that there
is a sort of competition between the
various States in trying to attract the
industry by offering electricity, water
and so on at low rates. The Govern-
ment is trying to have a uniform rate
all through for any particular type of
industry.

CAR ALLOWANCE To MEDICAL
OFFICERS

*662. SHRI N. R. DEOGHARE :
Will the Minister of HEALTH, FAMI-
LY PLANNING AND URBAN
DEVELOPMENT be pleased to state :

(a) the reason behind his Ministry’s
policy in not paying car allowance to
those General Duty Medical Officers,
Grade 1 and II, who already maintain
cars but sometimes, in some months,
their domiciliary visits happen to be
less than 30 ;

(b) whether Government propose to
pay enhanced car allowance to those
Medical Officers whose domiciliary
visits exceed 60 per month; and

(c) the date from, which the car
allowance has not been' paid to the
Central - Government Hgalth Scheme
Medical Officers who maintain cars
in public interest? : -
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THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH, FAMILY
PLANNING AND URBAN DEVEL-
OPMENT (SHRI B. S. MURTHY) :

(a) The intention is to discourage
avoidance of domiciliary visits by the
medical officers.

(b) No.
(c) The new orders were brought
into force with effect from 1-1-1968.

Payments under these orders are held
up on procedural grounds.

1 may add that it had been brought
to our notice that the average number
of visits of medical officers per month
came down from 35 in 1960 to 25 in
1966, and that the rate of visits per
thousand of attendance from 15 in
1960 to 8 only in 1966. Therefore,
a review was undertaken and a new
procedure has been adopted.

SHRI N. R. DEOGHARE : Since
the last fixation of car allowance, the
cost of living, the cost of spare parts
and the cost of petrol have gone up.
May I, therefore, ask the hon. Minister
whether there is any proposal to incre-
ase the car allowance?

SHRI B. S. MURTHY : I do not
think. there is any such thing at present
before the Government.

SHRI SONAVANE : The doctors
who are residing -about 8 or 10 miles
away get as much as those who aie
residing adjacent to the dispensaries.
Has the Government thought about
this and do they think of increasing
the car allowance in respect of those
persons who are residing far away
from the dispensaries ?

SHRI B. S, MURTHY : The resid-’
ence of the doctor is not taken into
consideration. but the number of
domiciliary visits that a doctor pays
is taken into consideration, in fixing
the car allowance.
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